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Pollution Control Committe€

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - ?472881 ,2476925
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NEW DEIHI 2024

Parivesh Bhavan, Forest Comptex
Transpon Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The Consultant Judiciat,
Hon'bte NationaI Green Tribunat,
PrincipaI Bench,
New Dethi.

No: JKPCC/NGf I O A 9551 2125lqoo Date:- 20-08-2025

Sub:- Report on behatf of Jammu and Kashmir Pottution Control
Committee pursuant to Hon'bte National Green Tribunal Order
dated 21-07-2025 passed in OA No. 955 ol 2024 titted "President
Municipat Committee Thathri V/s Union Territory of J&K & Ors."

Sir,

ln compliance to the directions of Hon'bte Nationat Green Tribuna[,

Principat Bench, New Dethi order daled2l-07-2025 passed in OA No.955 of
2024 titted "President Municipal Committee Thathri V/s Union Territory
of J&K & Ors.", the Report of the J&K Pottution Controt Committee is submitted
herewith.

It is, therefore, requested that the Report may kindty be taken on record and

ptaced before the Hon'bte NGT for consideration.

Yours faithf utty,

Encl:- As Above 80VV*..
(GhanSham Singh)JKAS
Member Secretary
J&K PCC

20.9, ),
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

IN THE MATTER OF President Municipal
Committee Thathri Versus
V/s UT of fammu & Kashmir
& Ors.

6. "However, Learned Counse/s for respondenfs no. 4 and 7 seek

time to file additionaL repties/reports giving detalls regarding

further progress made regarding removal and proper storage of
muck and other remedial measures taken.

7. Additional repLies/reports may be filed by respondents no. 4 and

7 within three weeks.

8. Respondent no.3 is also directed to verify the factuat position in
this regard and file its report within three week.,,

*V.+
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Original Application No. 955 of 2024

Report on behatf of Jammu and Kashmir pottution contro[ committee
pursuant to Hon'ble Nationa[ Green Tribunat order dated 21-07-202s
passed in oA No. 955 0f 2024 titl,ed "president Municipat committee
Thathri V/s Union Territory of J&K & Ors.',

Bacl<ground:

That the Hon'bte Nationat Green Tribunat vide order dated 21-07-202s

in OA No. 955 of 2024 directed as foil.ows:-
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Status Report:

ln comptiance of the aforesaid directions of the Hon'bte NationaI Green

Tribunat Principat Bench New Dethi, dated 21-07-2025 in OA No. 955 ol 2024,

the report of the J&K Pottution ControI Committee is submitted as under:

1. That Managing Director, Ratte Hydro Etectric Power Project

Drabshata, District Kishtwar, was requested to impress upon the

Project proponent to take immediate remediaL measures in view

of the observations of the reports submitted by the three member

committee constituted by J&K PCC and ensure that deficiencies

and gaps are rectified and remediated vide No. JKPCC/Sc./OA-

955/20241699-700; dated: 24-07-2025 (Copy enctosed as

Annexure 1)

2. That three member joint committee constituted by J&K PCC was

directed again to conduct fresh spot inspection and share an

updated status report with this office vide No. JKPCC/Sc./OA-

955/20241736-73; dated: 31-07-2025 (Copy enclosed as

Annexure 2)

3. GeneraI Manage(Geotogy), Ratl.e Hydro Etectric power

Corporation Limited, Kishtwar have submitted comptiance

status/repl.y to the Deputy Commissioner, Kishtwar with a copy to

the J&K Pottution Controt Committee vide No.

RATLE/G M (G eo) I 2O2S I L-1 76 d ated 7 -g _2025 (Copy enctosed as

Annexure 3).

The Hightights of the repty are briefLy summarized as under:

a) Removal and retocation of the muck from Zone 1

downstream-right bank: The muck eartier Lying in the

proximity of river on right bank (Muck Disposat zone_1 ) has

been removed in a systematic manner and the retrieved

Page 2 of 5 {o%'*
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muck (more than BOo/o) has been temporarily

stacked/stored within Project acquired tand at vittage

Joshana, far away from the river (approx. Skms from river).

The relocation of muck has been carried out in a phased

and environmentalty responsib[e manner, with regu[ar

monitoring. Very smatt portion of muck (approx. 150/o)

which is safely stacked beyond the Crate walts witt be

recycted for further use in the Project construction works,

in Line with the principtes of environmentat safety and

sustainabitity. ln this regard, M/s MEIL has atready apptied

to District Administration for issuance of NOC for obtaining

short term permlt from Geotogy and Mining Department,

J&K for utitization and processing of said muck in the

Crusher Ptants of Project for further use in the project

works.

b) As atready submitted in the comptiance report, the

retocated muck is now being temporarity stacked/stored at

alternative locations within the Project acquired tand, far

away from the river. The necessary preventive measures in

the form of crate wa[[s, toe watts etc. have been

implemented and the same are atso being strengthened at

al[ relevant [ocations, inctuding:

i. Vittage Joshana near GVK Cotony (Upstream and

Downstream)

ii. Hasti Nattah Site.

These measures inc[ude instattation of toe watts, crate

works etc. Photographs evidence showing the current

status of these interventions is encLosed herewith for

your perusat.
pase3of 5 
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c) No fresh muck dumping is being carried out at Zone 1

Downstream.

d) The Joshana dumping site has been adequatety secured

with wire crates to prevent erosion and spiLtage.

e) At the Hasti dumping site, muck is currentty being dumped

at a minimum distance of 100 meters from the river,

appropriate wire crate protection witt be instatted once the

muck reached a proximity of 40 meters from the river.

4. The three member joint committee constituted by J&K pCC

conducted site inspection afresh and have submitted a report

vide No. JKPCC/DO/K /25/165 dated 1 B-08_ 2025 (Copy enctosed

as Annexure 4).

The hightights of the report are briefty summarised as under:_

a) The Committee has observed that removal. of muck from

Zone-l has been going and is being retocated to vittage

Joshana.

b) The ctaim of the company on recycting of remaining muck at

Zone-l witt be subject to permission of the District

Administration Kishtwar and subsequent permit to be issued

by the Department of Geotogy and Mining, J&K. The crate watts

were atready constructed by the Megha Engineering and

lnfrastructure Limited at Zone_l (Right Bank Downstream).

c) lt was observed on the ground that preventive measure in
terms of Crate/Toe watts around stacked muck near GVK

Cotony (Dumping site_l) Vittage Joshana has been initiated by

the Contractor. Same action is required at dumping site_ll

down side GVK Cotony in terms of passage to the naturat

Nattah and strengthening of Crate/Toe watl around dumped
muck.

Pase4of5 gF$'--
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d) lt was found that Megha Engineering and lnfrasturture Limited

has initiated the construction of concrete drainage to the
Hasti Nattah for providing passage to natural drain which was
btocked due to muck stacking.

e) As ctaimed by the MEIL and atso observed by the Committee
during inspection no fresh dumping of muck was noticed at
Zo ne- l.

Praycrl

ln the premises, it is therefore respectfutty prayed that the report may
kindty be taken on record before the Hon'br.e Nationat Green Tribunat for

g6gt-4,,^<-
(Ghansham SinEh) ^
Membersecret?ry, Lt' 8' >d'

J&K PCC

Page 5 of 5

consideration.
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Inr"xva-e- - I

Jammu and Kashmir Pollution
Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881 ,2476925

WTSA

Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

//:si/ffi

NEW DELHI 2024

Managing Director,
Rattle Hydro Electric Power Pro.lect Drabshalla,
District Kishtwar.

No. IRPCC/Sc./OA-95'/2024/6qt-1oo Date:l{ _07_2025

Sub: OA No.955 of 2024 titled President, Municipal Committee, Thathri, Versus Union
Territory of |ammu and Kasmir.

Reft- No. fKPCC /Sc./oA-955/zUz4/ 194-95 dated zB-o4-zO2S

Sir,
Please refer to the above subject and reference. In this connection, I am to convey that

in compliance to Hon'ble NGT directions dated 19-02-2025 regarding compliance status of
remedial measures taken by M/s Megga Enterprises, a three Committee Constituted by l&K
PCC, has submitted fresh inspection report after conducting site inspection dated

L2-07-2025 [copy enclosed as Annexure). The important observations of the report are

summarized as under:.

a) Some more part of the muck deposited on the right bank Zone-l downstream has been
removed and relocated to the village Joshana but majority of the muck quantity is yet to
be relocated by the company. lt is also observed that no fresh dumping is beiig done at
Zone-l site.

b) No preventive measures have been adopted by the company at all three sites viz. Village
Joshana near GVK colony ( up site and down site), Village Kadani (upstream) and Hairi
Nallah.

In the light of above, you are again requested to look into the matter and impress upon
the project proponent to take immediate remedial measures and ensure that deficiencies and
gaps are rectified and remediated .

Yours faithfully,

{oVqQ*r
(Ghansham Singh) f KAS
Member Secretary

fi4'2f
Copy to the Deputy Commissioner, Kishtwar for information & necessary action.

*)-db,-
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Srrhjcct: Ot N0.9SS ol'l(12'l ti(lctl ltrtsidcnl, I\lunlcipnl CJrrrnrnilec,'t'hathri, Vsrsus ynion
Tt rritorl' ol Jnnrrrru nnd l(:rslrrnir.

R,.'t' ordt'r Nrr. .IKPCC'Su.,'oA-95512024/55q-56r clatctl 25-06-2025

Sir-.

ln .:ontpliance to tlte albrententioned subject anrl JI(PCC Letter clatccl 25-06 -2025 thecommitree

r isited the site to verili' tlre clainrs subnritted by the M/s Ratle Hydroelectric power Corporation Limited

rrdc their lener No. Ratle/cEo/2025lE-154 datecl I8-06-202 in view of Hon'ble NGT Or<Ier darcct

i: 09.:0:4 in O.A 9-55 of 2024 titled President, Municipal Committee Tharhri Vs UT of J&K.

The tlrree nrenrbers Committee cornprising of Sh. S,K Tripathi, Divisional Officer, pCC'

L'iiirarrrpur. Sh. Chander Singh Kotwal, Technical Officer to Regional Director Jammu ancl Dr. \tohan

i-al Snehi. Divisional Officer PCC, Kishtrvar visiterl the project area and Muck clgmping situs on 09-0,-

l0l5 arrd obsen,ations of the Committee are as under:

a. Sontc mort part of thc ntuck dcpositcrl on the right bunk Zona-l tlorvnstreunr has betn

rtmor cd and rclucatcd to thc villugc Joslrana but majority of thc nruck quantitl is ;-et to

bc rtlocatcd bv thc compxny. It is also obsen,ed tlrnl no li'esh tlunrping is bcing tlgnr ut

7-0ne-l sitc.

li. \o prevenlilr tucasurcs ltitvc ltcctt ittlo;tlttl ht'tlre eorut)unY ut ull thrrr sites viz. \'illlgu
Jorhanl ltrar (,\'l( (lololtr'(trlr silt iuttl tlun'tt site), \'illrrgc Kutlurri(ullstrtunr) ltrtl Hrrsti

\allah.
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ANNEXURE-I (

Dumped Muck retocated and dumped at Village Joshana (Up site)
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ANNEXURE.I

Dumped Muck relocated and dumped at Village Joshana (down site)
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Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com

mem bersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

EYE-EWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

fqvqlv'.lc-e - &

AV%u{-
Singh) JKAS

NEWDELHI 2024

MOST URGENT
1. S.K.Tripathi,

Divisional Officer, J&K PCC Udhampur.
2. Sh.Chander Singh Kotwal

Technical Officer, Regional Director, J&K PCC Jammu
3. Sh.Mohan Lal Snehi,

Divisional Officer, J&K PCC Kishtwar.

No. JKPCC/Sc./OA-955 /202411!6-13 Date:31 - 07-2025

Sub: OA Nor.955 of 2024 titled President, Municipal Committee, Thathri,
Versus Union Territory of Jammu and Kasmir.

Ref:- Hon'ble NGT Order dated 2l-07-2025

Please refer to the subject and reference refer above. In this connection I

am convey that Hon'ble NGT has passed following directions in the matter of

OA No.955 of 2024 titled "President, Municipal Committee, Thathri, Versus

Llnion Territory of Jammu and Kasmir" vide its order dated 2l-07-2025.

" However, Learned Counsels for respondents no.4 and 7 seek time to file
additional replies/reports giving details regarding further progress made
regarding removal and proper storage of muck and other remedial measures
taken".

"Additional replies/reports may be filed by respondents no 4 and 7 within
three weeks ".

"Respondent No.3 is also directed to verify the factual position in this
regard andfile its report within three weeks".

In the light of above directions, you are directed to conduct a fresh spot
inspection and share an updated status report with this office by or before
1 5-08 2025 as case is listed for hearin g on 2l-OB-2025.

Encl:- A/A Yours faithfully,

e6
(Ghansham

-,.,}.Ap.
Member Secretary 11,7-.2_s-
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14 Jornt Venture of NHpC Limited and JKSpDC Limited)

s-ddH: / Ref. No. RATLE/GM(Geo) /2O2StL-rz6 furi6^ / Date:07_08-2025

Deputy Commissioner
District Kishtwar
UT of Jammu and Kashmir-lgZ ZO4

sub:'oA No' 955 of 2a24 titled "President Municipal committee, Thathri Versus unionTerritory of Jammu and Kashmir & Ors,,, '|- 
-

Ref:-l)your Office tetter No. DCK/pS/25/r, No. 16/542 dated Zg_A7-20252)Member secretary, J&K PCC's letter rrro, :xpicE..zon-gss /2o2qtbgg-700 dated 24-07 -2025

Sir,

Kindly refer to your aforernentioned communication (Ref-l) on the citedsubject vide which Member secretary, J&Kpcc's retter dated 24-07-2a25 (Ref-2)has been endorsed citing observations raised in the Inspection report w.r,t. theremedial measures taken by lutls MEIL for handring and disposar of rnuck,
In this regard, the Epc contractor of Ra*e HE project i,e, M/s MEiL wasinstructed vide letter No. RATLE/GM(Geo)/2 025/L-L72 dated 30-07-2025, to takeimmediate remedial measures and ensure that the deficiencies and the gapspointed out in the Inspection report are rectified and remediated in letter andspirit,

The compliance report in this regard received from M/s MEIL vide letter No.RHEP/MELL/2025-26/116 dated 07-08-2025, is enclosed herewith for your kindinformation and consideration,

Thanking you,

Yours faithfully,

W,'l^
copy to:- Generar ,"n"r(31?[Jr",'ffi

1' Member secretary, J&K Pollution control committee, J&K- with a request forkind consideration of the compliance report,
2, CEO, RHPCL, Kishtwar.

02,
Office: Room No. 08, Blo<k No. 02, tJHpC Re6ioral Officc, JDA Cornrnercia

Camp Of{ice : NHPC Offr< e Currrpler, 5e<ror-33, Far

Conrpl ex No. 01, Nirrwal, ,arxn1
tJa batj '. 121003 (Harydna)

CIN: U40105JK20216O1012 380 E-mail d: rh Pcl@n hpc. n ic. in

u, (J&K) '. 180c't0tr

t?
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uding:

Megha Engineering & Infrastructures Ltd.
An ISO 9001-2008 Company

S-2, Technocrat lndustrial Estate, Balanagar , Hyderabad-500037, T.S., tNDtATel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800
E-mail: info@meil.in, Visit us: wlw. meil.in U4S202T G2006pL v050271

Letter No. RHEP TMEIL/2025 -261 I I 6

To,

The Chief Executive Officer,

Ratle Hydro Electric power Corporation Ltd,

Kishtwar, UT of Jammu & Kashmir.

Dated: 07109t2025

sub': TURNKEY EXECUTION ot- 850 MW RATLE HyDRo ELECTRTc pRoJECT
LOCATED AT KISHTWAR DISTRICT IN THE LINION TERRITORY OF JAMMU ANDKASHMIR-Reg' "submission of Compliance Status - oA No. 955 of 2024 titled president,
Municipal Committee, Thathri Vs Union Territory of J&I?r.

Ref:
I ) RATLE/GM (Geo) t2025 tL-l 7 2 clated 30.07 .2025

Dear Sir,

This has reference to the above subject and cited letter regarding the observations made by thethree-member committee constituted by the J&K Pollution control committee (pcc) in
compliance with the Hon'ble NGT directions dated 1g.02.2025.

In this connection, we wish to submit the fbllowing compliance status for your kind
consideration:

a) Removal and Relocation of Muck fromzone-l Downstream Right Bank: Til"
muck earlier lying in the proximity of river on right bank (Muck Disposal Zone-l) has been
removed in a systematic manner and the retrieved muck (more than g0%) has been
temporarily stacked/ stored within Project acquired land at village Joshana, far away from the
river (approx' 8kms from river). The relocation of muck has been carried out in a phased and
environmentally responsible manner, with regular monitorin g. \/
As already submitted vide our compliance report dated L2-07-2025,€ry small portion of
muck (approx. l5%) which is safely stacked beyond the Crate walls will be recycled for
further use in the Project construction works, in line with the principles of environmental
safety and sustainability. \-/

In this regard, IWs MEIL has already applied to District Administration for issuance of NOC for
obtaining short term permit from Geology and Mining Department, J&K for utilization and
processing of said muck in the Crusher plants of Project for further use in the project worksf
b; .t'aheaay submitted in the compliance report, the relocated muck is now be ing temporarily
stacked/ stored at alternative locations within the project acquired land, far away from the river
The necessary preventive measures in the form of crate walls, ls etc. have been
implemented and the same are also being strengthened at all relevant locat

a. village Joshana near GVK colony (Upstream and Downstream).

b. Hasti Nallah Site.
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Megha Engineering & Infrastructures Ltd.
An ISO 900'1-2008 Company

S-2, Technocrat lndustrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +9'1 40 4433 6700, Fax: +91 40 4433 6800

E-mail: info@meil. in, Visit us: www.meil.in U45202T G200OPLV0S027 1

These measures include installation of toe walls, crate works etc. Photographic evidence showing
the current status of these interventions is enclosed herewith for your perusal. tX
We wish to assure you that no fresh muck dumping is being carried out at Zone-l downstream, and
continuous efforts are underway to cornply fully with the environmental safeguards as per the
directions of Hon'ble NGT and guidelines of J&K PCC.

We remain committed to taking all necessary steps towards environmental protection and ensuring
complete compliance with the regulatory requirements.

Thanking you,

Y ly,
F a Engineering & Infrastructures Limited.

H

Joint Ch Operating Officer

Cc: For Kind Information to:-

l) Deputy Commissioner, Kishtwar.

2) Member Secretary, J&K Pollution Control Committee, Jammu.

3) General Manager-VIVIV, RHPCL, Kishtwar.

Encl:

l) Photographs showing curent status olmuck removal and preventive measures and copy of

Letters dated 12-07-2025 and 16-07-2025.
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O 9001-2008 Company
tate, Balanagar, Hyderabad-500037, T.S., INDIA
+91 40 4433 6700, Fax: +91 40 4433 6g00
us: vyww.meil. in U45202T G2006p1V05027 1

An lS,
S-2, Technocrat lndustrial Es.

Tel: +91 40 4460 9100,
E-mail: info@meil.in, Visit

**-s^ ;' * -b-dY, -

li

:glttw

wrffi

;SS

Photographs Showing Toe Protection work for stacked muck

(Project Acquired Area)

Joshana Village

.x*7wm

Megha Engineering & Infrastructures Ltd.

N
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Megha Engineering & Infrastructures Ltd.
An ISO 9

S-2, Technocrat lndustrial Estate
Tel: +91 40 4460 9100, +91

E-mail: info@meit.in, Visit us:

r001-2008 Company
, Balanagar, Hyderabad-500037, T.S., INDtA
40 4433 6700, Fax: +91 40 4433 6800
www. meil. i n U45202T c2006 p1V05027 

1

Photographs Showing Toe Protection work for near Hasti.
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Megha Engineering & Infrastructures Ltd.
An ISO 9001-2008 Company

s-2, Technocrat lndustrial Estate, Balanagar, Hyderabad-500037, T.s., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800

E-mail; info@meil.in meil.in u 4 5202T G2006 P 1V05027 IVisit us:www.

!F.J

x*7

m

a

Photographs Showing Removal of Muck from Zone-l Downstream)

re

I
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Megha Engineering & Infrastructures Ltd.
An ISO 9001-2008 Company

S-2, Technocrat lndustrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800

E-mail : info@meil. in, Visit us : www. meil. i n U452O2T G2006P1V05027 1

No. RHEP/MEILI 202 5 -26 I 09 | Date: 1210712025

To,

Chief Executive Officer
RHPCL, Kishtwar,
UT of Jammu and Kashmir.

Sub.: Turnkey Execution of 850 MW Ratle Hydro Electric Project located at Kishtwar District in the Union
Territory of Jammu & Kashmir, India; Regarding disposal of muck.

Ref: l. LOA No. RATLE lCEOl2022ll45 dated 18.01.2022,

2. Our Letter No. RHEP I MEILID I 24 I 12 I 3 68 dated 1 2. I 2.2024

3. Our Letter No. RHEP lIll[ElLD I 24 I 12 I 419 dated 08.02.2025

Dear Sir,

ln continuation to our previous letters we are herewith submitting the updated details of muck
generated, utilized & dumped at designated dumping sites.

1) Quantum of muck dumped at the designated dumping sites:

i) Zone l:1.86 Lakh m3.
ii) Zone 2 (including Access roads & Slope protection works) = 1.50 Lakh m3
Li) Zone 3:0.00 Lakh m3.

Total Muck Dumped : 3.36 Lakh m3.
Total Muck Relocated from Zone l' Right Bank : 1.57 Lakh m3

Note:

Muck dumped in Zone-l

Zone-l muck Relocated

Balance to be Relocated

1,86,000 m3. (By the end of July 2024)

1,57 ,536 m3. (By the end of June 2025)

28,464 m3.

Further relocation had been temporarily suspended due to the onset of the rainy season. However, the
balance muck, which was adequately protected rvith wire crates during this period, is now being removed
and will be relocated/reused in ongoing project activities.

Yours faithfully

For Megha Engineering & Infrastructures Ltd

Harpal Singh

Joint Chief Operating Ofticer
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The Member Secretary,
J&K Pollution Control Committee
Jammu

No: JKPCCiDO lzu2y I 65 Darcd /g,/08/202s

Subject: o.A No.955/2024 titted president, Municipal Committee, Thathri v/s Union
Territory of Jammu & Kashmir.

Reference: No. JKPCC/sc./o A-gsslzo24lrg6-73 dated 3L-or-2ozs & JKpcc/sc./oA-
g's I 2024/ 84t-849 dated 11-08-2025.

Sir,

with compliance to the aforementioned orders on verification of claims made by the M/s Megha

Engineering and Infrastructure Ltd. (MEIL) on handling and disposal of muck in its action taken
report submitted by the IWs Ratle Hydroelectric Project Corporation Ltd. vide their letter No.
Ratle/GM(Geo)/2025/L-176 dated 07 .08.202s in view of the Hon,ble NGT order o.A 955 of
2024 titted President, Municipal Committee, Thathri Vs UT of J&K.
In view of aforesaid direction dated 1l-08-2025, the committee comprising of Surinder Kumar
Tripathi, Divisional officer, PCC Udhampur, chander Singh Kotwat, Technical officer,
Regional Director, J&K Pollution control committee, Jammu and Dr. Mohan Lal snehi,
Divisional officer PCC, Kishtwar visited the project area on 07 .0g.2025 and 14.0g.2025 to
verifr the claims ofProject Proponent and the report is as under:

S.No Claims of the M/s MEIL as per afore
ort.

Compliance on ground observed by the
committee

a) Removal and Relocation of Muck from

Zone-l Downstream - Right Bank: The

muck earlier lying in the proximity of river

on right bank (Muck Disposal Zone-l) has

been removed in a systematic manner and

the retrieved muck (more than 80%) has

been temporarily stacked/ stored within

Project acquired land at village Joshana, far

away from the river (approx. Skms from

river). The relocation of muck has been

carried out in a phased and

environmentally responsible manner, with

regular monitoring.

Committee has observed that removal

of muck from Zone-l has been going and is

being relocated to village Joshana. But

some part of muck is still lying there.

(Photographs-Annexure-A).

The
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M/s MEIL has already

applied to District Administration for

issuance of NOC for obtaining short term

permit from Geology and Mining

Department, J&K for utilization and

processing of said muck in the Crusher

Plants of Project for further use in the

Project works.

As already submitted vide our compliance

report dated l2-o7-2o25, very small

portion of muck (approx. 15%) which is

safely stacked beyond the Crate walls will

be recycled for further use in the project

construction works, in line with the

principles of environmental safety and

sustainability.

the company on recycling of
remaining muck at ZoneJ will be subject

to permission of the District

Administration Kishtwar and subsequent

permit to be issued by the Department of
Geology and Mining, J&K.

The crate walls were already constructed

by the Megha Engineering and

Infrastructure Limited at Zone -l (Right

Bank Downstream).

The claim ol

b)

As already submitted in the compliance

report, the relocated muck is now being

temporarily stacked/ stored at alternative

locations within the Project acquired land,

far away llom the river. The necessary

preventive measures in the form of crate

walls, toe walls etc. have been

implemented and the same are also being

strengthened at all relevant locations,

including:

i. Village Joshana near GVK

Colony (Upstream and

Downstream).

It was observed on the ground that

preventive measure in terms of Crate/Toe

walls around stacked muck near GVK

Colony (Dumping siteJ) village Joshana

has been initiated by the contractor

(Annexure-B). Same action is required at

dumping siteJl down side GVK Colony in

terms of passage to the natural Nallah and

strengthening of Crate/Toe wall around

dumped muck.

In this regard,

V
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It was found that Megha Engineering and

Infrastructure Limited has initiated the

construction of concrete drainage to the

Hasti Nallah for providing passage to

natual drain which was blocked due to

muck stacking.

Similar action is required regarding

construction of Crate/Toe wall around the

muck dumping area.

c) We wish to assure you that no fresh muck

dumping is being carried out at Zone-l

downstream, and continuous efforts are

underway to comply fully with the

environmental safeguards as per the

directions of Hon'ble NGT and guidelines

of J&K PCC.

As claimed by the MEIL and also observed

by the Committee during inspection no

fresh dumping of muck was noticed at

Zone-l (downstream Right bank

(Annexure-C).

Hence report u tted please.

Mohan LallSnehi
Do, t'C, Kishtwar

Chander Singh
TO, RI), PCC, Jammu

')
\.hYl

Siinder ripathi,
DO, PCC, Udhampur

ii. Hasti Nallah Site.

These measures include installation of toe

walls, crate works etc. photographic

evidence showing the current status of

these interventions is enclosed herewith

for your perusal.

-*
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ANNEXURE-A 

PHOTOGRAPHS OF ZONE-I (DOWN STREAM RIGHT BANK) SHOWING SHIFTING OF MUCK BY THE COMPANY 

 

Muck shifting work in progress at Zone-I  
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Machinery Engaged for Muck shifting work 
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ANNEXURE-B 

PHOTOGRAPHS OF SHOWING TOE WALL/CRATE WALL AT MUCK DUMPING SITE-I NEAR GVK COLONY JOSHANA 

 

 

 

 

 

 

 

 

 

 

Muck Dumping Site-I (Crate wall/toe wall)  
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Muck Dumping Site-I (Crate wall/toe wall)  
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ANNEXURE-C 

PHOTOGRAPHS OF SHOWING CONSTRUCTION OF CONCRETE DRAINAGE AT HASTI NALLAH BY M/S MEIL 

 

 

 

Concrete Drainage Construction in progress at Hasti Nallah 
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Concrete Drainage Construction in progress at Hasti Nallah 
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